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0] APPLICANT ACTION

Login [ Registration

Existing users: Log in using their existing credentials.

New users: Complete registration and use the User ID and Password received via email.

National Company Law Tribunal
Py gl A sl
Established under the Companies Act, 2013
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o 2 APPLICANT ACTION

Raise Certified Copy Request

My Account . My Requests . Certified Copy - Request Certified Copy

NATIONAL COMPANY LA UNAL @ 3 R

W T e v o s

HOME | CHANGE PASSWORD EDIT PROFILE | INCIDENT REPORT | LOGOUT

Welcome: pksingh Last Login: 10-08-2026 17:26:36

L . 24 1 92 103 6
Petitioner Corner
Draft Cases > Payment (Online) » Payment (Offline) > E-Filed Cases » 1A-Filed >

Respondent Corner

P — Act Wise Case Details Case Type Wise Case Details

Company Petition 1B, 44 -
- ~ Company Application, 3
B My Requests _~ Interlocutory Application{IBC), 2
IBC Code — Transfer Application, 2

N - ~— Transfer Petition, 1
B cCertified Copy Company Application, 1 ~ !
Company Appeal, 1 |

s Request Certified Copy Interlocutory Application, 4 -

‘- Company Petition, 37

@ Interlocutory Application{IBC)(Plan) @ Transfer Application (IBC)

@ Transfer Application @ Interlocutory Application(1BC)

@ Restoration Application @ Company Application

Q, e-Imspection @ Company Petition IB @ CA(A) Merger & Amalgamation
@ Company Application @ Company Appeal

Companies Act
» Submitted Certified Request

% Submitted Documents

% Transaction History

% Registrar Declined Cases |ndu5tfy Wise Case Deta“s Sections Wise Case Detalls

Download e-Sign Tool

PRIVATE LIMITED , 21 IBC Section 59, 1 Application under any other provisions- IBC, 3
| ~ INDIVISUAL, 2 IBC Under Sec 10,1 — _— Sec252(1),4

MEDIA AND ENTERTAINMENT, 4 —__ _— BANK, 3 IBC Under Sec 9,25 —_ _— Sec.12A,3
MANUFACTURING, & —_ _— PRIVATE LIMITED COMPANY, 3

AGRICULTURE AND ALLIED INDUSTRIES — Sec.TITLE

Logout
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0 3 APPLICANT ACTION

Case Search & Request Type Selection

Select the Party Type and search for the case. If the case exists in the system, choose the request type:

FREE COPY PAID COPY
Only Order will be available under All documents uploaded in the case will
Document Type. be available for selection.

Cose Type:™ Company Petition IBIBC) - CaseNo” 100 Location® Mational Gc |  CAse Year™ 2023 v

# CORRESPONDING CASE DETAILS

5r. No Reg.No. Date of Flling Case Title

1 0710102013282023 2023-02-05 CORREO MARKETINGS PVT. LTD. Vs. ELEGANT | T SOLUTIONS PVT LTD

4 CORRESPONDING PARTY DETAILS

SN. Name Address State District PIN Mobile Email Select

1 CORREO MARKETINGS PVT.LTD. A-508, GALI NO-2 IV PUSHTA KARTAR NAGAR DELHI , East Delhi 110053 Delhi EAST 110053 8207110 sa™"@gmail.com

Apply For Free Copy”™ ) Yas @ Mo

Document Type™
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APPLICANT ACTION

04 .
Submit Request

Select the required document(s), enter remarks, verify using OTP, then submit the request.

List of Upi ed Documents 0710102013282023 o' CP. (IBJ100/NDI2023
SF No Filing No. Original File Name Date of Flling No. of Pages Size

(=] 0710102013232023 INTERIM-ORDER-2023-03-28 2023-04-13 08:58:12 1 242 KB Enter the OTP Sent On Your Registered Mobile Number & Email id.
a 0710102013282023 Alfiddavit-uf-Savice-in-CP-B-No-100-0f-2023.pdf 2023-03-11 27 2104 KB e
a 071010201 3282033 INTERIM ORDER 2023 05 03 2023 05 23 101153 1 96 KB
(] DA0102 1 3282003 INTERIM-ORDER-2023-08-24 2023-09-05 81350 1 43 KB
[m] 0710102013282023 INTERIM-ORDER-2023-07-12 2023-07-17 OT:00:21 1 243 KB
[m] 0710102013282023 INTERIM-ORDER-2023-09-13 2023-00-25 06.04.40 1 242 KB
(=] 0710102013232023 INTERIM-ORDER-2023-02-21 2023-02-23 00:35:20 1 67 KE
a 0710102013282023 CPAB- 2023-ELEGANT-IT.pdf 2023-02-10 108 7082 KB
a 0710102013282023 INTERIM ORDER 2023 08 04 2023 08 09 0524 30 1 53 KB
(] D002 N 3282003 INTERIM-ORDER-2023-04-21 2023-05-15 1128506 1 243 KB
[m] 071010201 3282023 Reply-Volume--20.06.2023 pdf 2023-06-29 200 14282 KB
O D002 N 32E2003 INTERIM-ORDER-2023-10-03 2023-10-06 100641 1 240 KB
(=] 0710102013232023 INTERIM-ORDER-2023-09-22 2023-10-05 08:1 5565 1 55 KB
a 0710102013282023 INTERIM-ORDER-2023-10-06 20231011 11.46.07 1 52 KB
a 0710102013282023 INTERIM ORDER 2023 05 30 2023 D6 08 10.04 12 1 356 KB
(] D002 N 3282003 Hegply Valume 1| 28 06 2023 pdt 2023-D6-249 14 256748 KB
] 074010204 3282023 FINAL-ORDER-2024-01-10 2024-01-10 06:51:22 T 290 KB

o Select the required document(s) o Enter remarks, verify OTP & submit
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0 5 IF CASE NOT FOUND

Manual Case Entry

If the case is not available in the system, enter the case details manually and submit the request.

- =)\
Certified Copy Request By* Petitioner Case Type* Company Petition(Company Act) v
Case No* 3212 Case Year” 2005 v
Bench/Location* Select Bench v Territorial Jurisdiction™ —-Select Jurisdiction— ~
Case Title” Case Title Case Status” - Select Status - v
Party Name* Party Name Party Email* Party Email
Party Mobile* Party Mobile Document Upload No file chosen
==
. g
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0 6 APPLICANT ACTION

Payment

Upon approval of the request, the Payment option will be activated on the eFiling portal. Pay the applicable fee online.

E 5 per page

= SUBMITTED REQUESTS (DIGITAL AND MANUAL ENTERED CASE)

S. Request Acknowledge
No. Certified Copy No. Filing No. Party Case Title Date Status Action Receipt
1 CCR/NCLT/2023/100/00022 0710102013282023 Pefitoner =~ CORREO 2026- Certified View Document
MARKETINGS  07-31 Copy
PVT. LTD. Vs. uploaded
ELEGANTIT
SOLUTIONS
PVT LTD
2 CCR/NCLT/2023/100/00023 0710102013282023  Petitioner =~ CORREO 2026- Certified Preview
MARKETINGS  07-31 Copy
PVT LTD. Vs. uploaded
ELEGANTIT
SOLUTIONS
PVT LTD
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0 ’ APPLICANT ACTION

Receipt of Certified Copy

After successful payment and final processing, the user will receive the digitally signed and stamped certified copy via
email and on the eFiling portal, along with the facing sheet.

+ SUBMITTED REQUESTS (DIGITAL AND MANUAL ENTERED CASE)

S. Request Acknowledge
No. Certified Copy No. Filing No. Party Case Title Date Status Action Receipt
1 CCR/NCLT/2023/100/00022 0710102013282023  Petitoner =~ CORREO 2026-  Certified Recelpt
MARKETINGS  07-31 Copy
PVT. LTD. Vs. uploaded
ELEGANT I T
SOLUTIONS
PVT LTD
2 CCR/NCLT/2023/100/00023 0710102013282023  Petitioner CORREO 2026- Certified
MARKETINGS  07-31 Copy
PVT. LTD. Vs. uploaded
ELEGANT I T
SOLUTIONS
PVT LTD
Digitally Signed & Stamped Email + eFiling Portal Facing Sheet

NCLT eFiling — E-Certified Copy Step-by-Step Guide Source: E-Certified Copy SOP Document



